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""‘ome Tax _‘Ap" yellate Tnbunatl Mumba1 Benches, Mumba1
; orders readv fT Pronouncement on 31 08 2026

fore Shri Saktijit ..-Dev',' VP & Shii Makaranq\ V:M_a‘haqgokaf, AM

. Bencﬁ/_ ' Daté of
Author Hearing
C/AM 24.07.2026

s 1 -
No. | - v-I;T;A:*No L Name of the asseessee
1 | ITA |4907/M/26 Innovatwe Tech Team Media Enterprises Pvt. Ltd.

Ber_o;e Shri C N Prasad, JM & G M Doss, AM

Sy 1 |ITA'No Nanie 6f'the as'seessee ' o Bench/ : Dateof C
B SR i u . : ] Author - Hearing |
\ C . C/AM 10:08.9026
G/AM | 28.07.2026
‘C/AM | 10.08.2026

C/AM | 19:08.2026

| C/AM | 19.08.2026

At Babaladas Patel L T C/AM 13 08. 2025 |
ndrakant Babaladas Patel . - | C/AM | 13.08.2026
A 150" drakant Babaladas Patél ' C/AM 13.08.2026
14 [.ITA |50 : kant Babaladas Patel i | C/AM 13.08.2026
15 | ITA 50 iandrakant Babaladas Patel , C/AM | 13.08.2026
16 | ITA '5095/M/26 Chandrakant Babaladas Patel » C/AM | 13.08.2026
17 |'ITA |5097/M/26 |Chandrakant Babaladas Patel ' - C/AM 13.08.2026
5110 & R o - o

18-19) ITA |51 09/M/26 |Chandrakant Babaladas Patel | C/AM | 17 08.2026
' 1 5129 & g o .

20-21/ TTA 15134 /M /26 |Chandrakant Babaladas Patel | C/AM | 18.08.2026
22 | ITA |3028/M/26 |Chetan Rasiklal Shah . C/AM | 07.08.2026
-23 | ITA [2993/M/26 |Intermarket India Pvt. Ltd. . C/AM 06.08.2026
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INCOME TAX APPELLATE TRIBUNAL,‘ MUMBAI BENCH, MUMBAI

Orders ready for pronouncement on 31.08.2026

Combination : Shri Saktijit Dey, Vice President &
Shri Makarand Vasant Mahadeokar, Accountant Member

Sr. ITA No. Assessee | Bench Date of | Author | Result

| no. Name Hearing

1. ITA No. Innovative C 24.07.2026 AM Allowed
4907 /Mum /2026 Tech Team : .

Media

| Enterprises

Pvt. Ltd.

(Ankit Swarnkar)
Private Secretary,
ITAT, Mumbai Bench
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;
b .
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1 31.08.2026

IN THE INCOME TAX APPELLATE TRIBUNAL MUMBAI BENCHES

MUMBAI

Orders ready for pronouncement on 31 08 2026

BEFORE SHRI CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER

~AND

- .SHRIL. G. M. DOSS, ACCOUNTANT MEMBER

Name of the

Date of Bench | Author

Sr. ITA No.
No. ' . Assessee Hearing
"1 | 6274/Mum/2025
2 | 6251/Mum/2025
3 | 6252/Mum/2025 | - | |
4 | a5 Mum025 | Ohavl Media Matrix | 19.08.2026 | ¢ | M
5 6275/Mum/2025
6 | 6276/Mum/2025
7 | 6277/Mum/2025
8 | 5071/Mum/2026
9 | 5073/Mum/2026
10 5075/Mum/2026 ” : ‘ o
(ENn 5078_/Mum/202¢ B:;':I';g';zk;:ttel 13.08.2026 |  C AM
12 | 5081/Mum/2026 | ‘
13 | 5095/Mum/2026
14 | 5097/Mum/2026 |
15| 5110/Mum/2026 |  Chandrakant |
16 | 5ioz/Mum/z026 | DabaladasPatel | ,; 055006 | c | Am
17 | 5129/Mum/2026 |  Chandrakant T -
18 | 5134/Mum/2026 | Babaladas Patel | 548506 ¢ | am
10 | 3028/Mum/2026 | Chetan Rasikial Shah | 07.08.2026 | C AM
20 | 2993/Mum/2026 | IntermarketIndia | 06.08.2026 | C AM
- __- Private Limited : ‘ :
APandare.

e
Aditi Pandare

Private Secretary
ITAT, Mumbai Bench



1 31.08.2026

IN THE INCOME TAX APPELLATE TRIBUNAL MUMBAI BENCHES

MUMBAI

Orders ready for pronouncement on 31.08. 2026

BEFORE SHRI CHALLA NAGENDRA PRASAD, J UDICIAL MEMBER

AND

SHRI. G. M. DOSS, ACCOUNTANT MEMBER

Sr.

Date of

Au‘thorv' |

ITA No. Name of the Bench
“No. - . Assessee _ 'Hearing _
‘21 | 8745/Mum/2025 | Chirag Anil Shah | 10.08.2026 C AM |

s

- Aditi Péndare _
Private Secretary )
ITAT Mumbeu Bench




| 31.»08.2_026 |

IN THE INCOME TAX APPELLATE TRIBUNAL MUMBAI BENCHES

MUMBAI

Orders ready for pronouncement on 31.08. 2026

BEFORE SHRI'_CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER

AND

SHRI. G. M. DOSS, ACCOUNTANT MEMBER

Author | |

Sr. "ITA No. Name of the Date of Bench
No. | . - . Assessee Hearing o | |
22 | 3675/Mum/2026 | Prompt Personnel | 10.08.2026 C - AM -
Private Limited - -
o f,,‘..

Aditi Pandare

Private Secretary ..
ITAT, Mumbai Bench




IN THE INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES, MUMBAI

» Orders ready for Pronouncement on 31.08.2026
Combination: Shri Om Prakash Kant, AM & Anikesh Banerjee, ]M

ok

Sr. ITA No. Name _ Bench ‘D.O.H. Author
No. * W ;
1° ~ 38% T/ M/2026 Ketan Ratanshi Shah SMC 17.08.2026 | AM
2 318/M/2026 Powered Multitrade Private | H(SMC) 21.08.2026 | AM
| | | Limited
3 4071/M/2026 June Alice Fernandes SMC 21.08.2026 | AM
4 | 6615/M/2026 | -Gopalji Ganesh Prasad | SMC -2 1.08.2026 | AM
. Vaishya |
5 4061/M/2026 Sameer Shahbuddin Patel | SMC ( 20.08.2026 | AM
6 7069/M/2026 Rupali Ramu Poojari SMC - 20.08.2026 | AM
7 6344/M/2026 Mohammed Shoeb Ahmed | SMC 21.08.2026 | AM
. | Ansari
8 6200/M/2026 | Naresh R Shah HUF SMC 21.08.2026 | AM
9 6144 /M/2026 ELOI Associates SMC 21.08.2026 | AM
10 1870/M/2026 Swati Bhavin Shah SMC 21.08.2026 | AM
11 4984/M/2026 Rishit Jailesh Dalal D 21.08.2026 | AM
12-13 | 6702 and Smita Sunil Bhosle SMC | 19.08.2026 | AM
6703/M/2026 ‘ ”
14 7051/M/2026 , Anand Niketan CHS SMC 20.08.2026 | AM
| Limited |
MA No.119/M/2026 Shreem Road ways Private | J | 19.06.2026 | AM
Limited » ‘
MA No.106/M/2026 | Tushar Enterprises J : 19.07.2026 | AM
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IN THE INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES, MUMBAI

Orders ready for Pronouncement on 31.08.2026
Combination: Shri Om Prakash Kant, AM & Pawan Singh, ]M

Sr. ITA No. Name Bench D.O.H. . . | Author

No.

1 +3553/M /2026 Grab A Grub Services |G 16.07.2026 | AM
Limited




7145/M/2025

WSFX Global Pay Limited

27.07.2026

AM
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(M. Ranganath Vittal)
Senior Private Secretary




